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MINISTRY OF AGRICULTURE & IRRIGATION
(Depactment of Agricuiturs)

NOTIFICATION
New Dethi, the 28th September 1076

G.5R. 823(E) . —In exercise of the powers conferred by sub-clause {il) of clauss
(e) of rection 3 of the Insecticldes Act, 1968 (46 of 1088), tha Central Government,
after consultation with the Central Insecticides Board, hereby Includes the fol-
lowing substance in the Schedule to the said Act, namely:—

**Methabenzthiuzuron 1, 3-Dimethy)-3(2, benzothiozoly})-Urea.”

[No. 19-32/76-PPS)
P. 8. KOHLI, Jt. Secy.
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